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.....1. Joint Committee Report, on an affidavit sworn by respondent 2 has been filed in Tribunal
today, which shows that substantially proponent is complying with consent and other conditions but there
is no specific report on the question, whether greenbelt has been maintained or piantation as stipulated in
consent has been done. In this regard, specific report shall be submitted within 10 days. 2. List for further
consideration on 07.11.2024........ 4
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" ......1. Joint Committee Report, on an affidavit sworn by respondent 2 has been filed in Tribunal
today, which shows that substantially proponent is complying with consent and other conditions
but there is no specific report on the question, whether greenbeit has been maintained or
plantation as stipulated in consent has been done. In this regard, specific report shall be submitted
within 10 days. :
2. List for further consideration on 07.11.2024......."
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FAIR EXPORTS (INDIA) PVTU'D

GOVERNEENT RECOGWSED TRAGNG =iUSE C £ SO 03
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r'-'n}fﬂefw'_-‘ Offce  SO1, Mad e Randrs hurls Compies Rand ro Fazt Mum bay-200 0%
Te 91.22.365901 768081 + Fax : +91.22-26800326 + Emm | - exporsia BErexporns. e

Subject: Submission of Specific Report on Greenbelt Maimenance Compliance

iK1280

= 2210 -25-—

Lucknow

Date: 21-10-24
Respectad Sir/Madam,

With reference 1o your query numbered M—841/2024, regarding the compliance with greenbeit and
plantation congditions, we would like to submit the foliowing detailed information for your kind
consideration:

i Greenbolt Area and Maintenance:
. Totai Land Area: 104,887.0 sq. maters
. Total Built-Up Area: 28,928.17 sq. meters

. Total Greenbelt Area: 41,762.9 5q. meters, which constitutes 38.88% of the total
{and area, exceeding the stipulated requirements.

- Total Road Ares: 15,430.71 3q. maters
- Total Open Area: 18,575.22 sq. meters

The greenbelt has been developed as per the approved layout plan, ansuring adequate plantation
and landscaping. Regular maintenance and monitoring of the graenbelt are being carried out,
including watering, pruning, and replacement of saplings wherever necessary. Additionally, native
and pollution-resistant plant species have been utilized 10 ensure better air quality and
environmental sustainability.

hrs

<

Corporate Office 20/1 Site IV, Industrial Arsa, Sahibabad, Ghaziabad ~ 201 010, Uttar Pradesh
} Tel: 91 120 4672600 /401, Fax: +91- 120~ 474545, 2771145

bprmr 1310/6.7,9,11 Kursi- Agasan Road, Kurst, Barabanki 225302, Uttar Pradesh
Ted - +91 SEISOLIHLY, <31 SEISN04272
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FAIR EXPORTS (INDIA) PVT. LTD.

FOVERNMENT RECOCMESLED "RADING Wi S5 ' SODMM I I PTCORI1TT

EXTORTIERS OF FRUSH CHILIFDS BOZES 100N ARMD MTR A G NI R AL COMMOCHETH
Regwiored Office 501, Madbive Hendm kKurla Compicy, Handra fast, M hai-400 051
Tel : +91-22-265901 768081 + Fax : +91.22-260892326 + Email : exportsibfairexports net
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2 Plantation Compliance:

o . mpﬁmnmmmwawmmmmwmm,m
plamed a variety mmmmmmmwmmmm
for greenbelt development,

& tap for Relerence:
. For your convenience, a copy of the detailed layout map, indicating the greanbelt

mdaﬂwmhmm%.hwammmmmmmmm
the distribution of the plantation across the promises.
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Thank you for your attention 1o this matter,

Yours sinceraly, k
e

I, =
rop——— ,*T

General Manasger
Fair Exports (India} Pvt Ltd
Lucknow (UP)

Lorporate Otfice 2071 Sie I, industrial Ares, Sahibabiadd, Ghanabad ~ 20t 030, Uttar Pradesh
Tab - %1 120 4672400 /601, Fax +91- 1204374545, 2771328
Factory: 1310467911 Kursl Agasan Road, Kursi, Barabankd - 235300, Uttar Pradesh
Tei - +91 9830015611, «91 9830804722
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TOTAL LAND AREA - 104657 0 SOMT

TOTAL BUILTLP AMEA - 25008 57 SOMT
TOTAL GREEN BELT ARES - 417629 SOMT

GREDNBELY AREA % - BN
TOTAL ROAD AREA - 15430.71 SOMT

TOTAL OPEN AREA - 1837523 SOMT
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